IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERAB /D BENCH : HYDERABAD,

8A. N0.91/99 in
0A. No.1164 ef 1999

Betbbesn: . Dated:14210f99
A.Man jula .o Applicart

And
1, The Superintendent of Post OPfices,

Wanapar thy Division, Wanaparthy. ~ «s Respondents
Counsel Por the Applicant ¢ Mr.S.Ramakrishna Rao
Counsel for the Respondent H Nr.M}E.Jacob
CORAM:

MHE HON'BLE MR.R.RANGARAJAN : MEMBER (R)

THE HON'BLE MR.BS,JAl PARAMESWAR : MEMBER (J)

LR B

THE TRIBUNAL -MADE THE FOLLOWING ORDEIR: ST R |

Mr.S.Ramgkrishna Rao, for the appllcant and Mr.m.C Jacob,
Por the respondents.

Ween ths RA was 'taken up for hearing the learned counsel
for the applicant 3ubmitted that he is u1thdrau1ng this RA. He
is permitted to do so.

RA is disposed of as not pressed. No costs.
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Srr Saection OfPicer

.



